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RAJYA SABHA 

UNSTARRED QUESTION NO.2544 

TO BE ANSWERED ON 10.08.2021 

 

OUTSTANDING DUES OF POWER DISCOMS 

 

2544  SHRI P. WILSON: 

 

 Will the Minister of POWER 

be pleased to state: 

(a)  whether outstanding dues of power distribution and transmission companies have been 

cleared in various parts of the country, especially in Tamil Nadu; 

 

(b)  if so, the details thereof and, if not, the reasons therefor; 

 

(c)  whether Government has achieved complete electrification of all rural and urban areas 

of the country especially in Tamil Nadu and, if so, the details thereof and, if not, the reasons 

therefor; 

 

(d)  the details of State owned DISCOMs revenue losses due to COVID-19 during 

lockdown, especially in Tamil Nadu; and 

 

(e)  schemes launched / formulated by Government to rehabilitate DISCOMS pan India 

especially in Tamil Nadu? 

A N S W E R 
 

THE MINISTER OF POWER AND NEW & RENEWABLE ENERGY  
 

(SHRI  R.K. SINGH) 

 

(a) to (d) : State Electricity Regulatory Commission (SERC) do not detail the breakup for 

losses, including that due to Covid. However, Tamil Nadu reported revenue shortfall of 

Rs.3,243.59 Crore for Low-tension and High-tension consumers in FY 2020-21 compared to 

FY 2019-20. Also, as per information made available by the States/UTs, the State/UT 

Government dues to DISCOMs increased by Rs.14,619 crore from 31.03.2020 to 30.06.2020, 

while in the same period, the dues of DISCOMs to CPSU Gencos & Transcos, Independent 

IPPs and RE generators increased by Rs. 45,505 crore. The reasons for these increases include 

the impact of COVID-19.  In order to tide over the liquidity problems of Distribution 

Companies (DISCOMs) arising due to Covid, the Government of India had announced a 

Liquidity Infusion Scheme (LIS) as part of Atmanirbhar Bharat Abhiyan on 13
th

 May, 2020. 

Under this intervention, REC Ltd. & Power Finance Corporation (PFC) are extending special 

long-term transition loans to DISCOMs for liquidating outstanding dues of Central Public 

Sector Undertaking (CPSU) Generation Companies (Gencos) & Transmission Companies 

(Transcos), Independent Power Producers (IPPs) and Renewable Energy (RE) generators as 

existing on 30.06.2020.  
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Under the Liquidity Infusion Scheme; as on 31.07.2021, combined REC Ltd. & 

PFC have sanctioned Rs. 1.35 lakh Crore to 16 States including Rs. 30,230 crore to Tamil 

Nadu. Further, both REC and PFC have disbursed Rs. 79,676 crore to 15 States including Rs. 

14,700 Crore to Tamil Nadu. The State-wise details are presented at Annexure-I. 

 

The State/UT-wise position of the outstanding dues of DISCOMs to CPSU 

Gencos & Transcos, IPPs and RE Generators as existing on 30.06.2021 is enclosed as 

Annexure-II.  

 

   Government of India had launched Pradhan Mantri Sahaj Bijli Har Ghar 

Yojana– Saubhagya in October, 2017 with the objective to achieve universal household 

electrification by providing electricity connections to all un-electrified households in rural 

areas and all poor households in urban areas in the country.  

 

Under Saubhagya scheme, as on 31.03.2021, all the States have reported 100% 

electrification of all the willing un-electrified households, identified before 31.03.2019. As 

reported by the States, 2.817 crore households have been electrified since the launch of 

Saubhagya, up to 31.03.2021. 

  

  The State of Tamil Nadu had already achieved 100% household’s 

electrification in the rural and urban areas; accordingly, no project has been sanctioned for the 

State under Saubhagya scheme. 

 

(e) :  Apart from the Liquidity Infusion Scheme already detailed above, the Central 

Government has approved a Revamped Distribution Sector Scheme- a Reforms-based and 

Results-linked Scheme with an outlay of Rs.3,03,758 crore over a period of five years from 

FY 2021-22 to FY 2025-26. The Scheme aims to improve the operational efficiencies and 

financial sustainability of all DISCOMs/ Power Departments (excluding Private Sector 

DISCOMs) by providing conditional financial assistance to DISCOMs for strengthening of 

supply infrastructure, based on meeting pre-qualifying criteria as well as upon achievement of 

basic minimum benchmarks by the DISCOM and evaluated on the basis of mutually agreed 

Action plans. The Scheme aims to reduce the AT&C losses to pan-India levels of 12-15% and 

ACS-ARR gap to zero by 2024-25.  All the States including Tamil Nadu are eligible to avail 

the benefit of the scheme. 

 

********** 
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ANNEXURE-I 

 

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (d) OF 

UNSTARRED QUESTION NO. 2544 TO BE ANSWERED IN THE RAJYA 

SABHA ON 10.08.2021 

************** 
 

 Sanction and Disbursement under LIS by REC & PFC as on 30.06.2021 

   

(Rs. in Crore) 

S. 

No. 
State/UT Loan sanctioned Disbursement 

1 Andhra Pradesh 8,370 7,423 

2 Telangana 12,652 12,576 

3 Manipur   111 111 

4 Bihar 3,503 3,492 

5 Uttar Pradesh  33,923 27,940 

6 Rajasthan   6,574 2,032 

7 West Bengal 1,021 454 

8 J&K 11,024 6,012 

9 Tamil Nadu 30,230 14,700 

10 Himachal Pradesh 276 138 

11 Meghalaya 1,345 673 

12 Puducherry 150 25 

13 Punjab  4,000 1,000 

14 Karnataka 7,247    -    

15 Maharashtra  14,310 2,500 

16 Uttarakhand  800 600 

Total 1,35,536 79,676 

 

**************** 
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ANNEXURE-II 

 

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (d) OF UNSTARRED 

QUESTION NO. 2544 TO BE ANSWERED IN THE RAJYA SABHA ON 10.08.2021 

************** 

 

State/UT-Wise details of Outstanding DISCOM Dues as on 30.06.2021 

Sr. 

No 
State 

  

CPSU 

Genco 

Independent 

Power Producer 

(IPP) 

RE 

Generators 

Central Transco 

(PGCIL) 

1 2 3 4 5 6 

1 Andhra Pradesh             1,543                    697                1,034                             81  

2 Arunachal Pradesh                   -                         -                        -                                -    

3 Assam                179                      21                       0                             65  

4 Bihar            2,090                    669                     72                           367  

5 Chhattisgarh             2,033                     230                           227  

6 Goa                  -                         -                        -                                -    

7 Gujarat                   -                         -                        -                                -    

8 Haryana                   -                         -                        -                                -    

9 Himachal Pradesh                163                      52                       2                             74  

10 J&K            9,602                        4                      -                          1,222  

11 Jharkhand                  -                         -                        -                                -    

12 Karnataka              3,954                    230                1,929                           444  

13 Kerala                122                      64                      -                                 7  

14 Ladakh                  -                         -                        -                                -    

15 Madhya Pradesh                  -                         -                        -                                -    

16 Maharashtra                    3                    585                2,330                              -    

17 Manipur                  119                       -                        -                               30  

18 Meghalaya               907                      76                      -                               44  

19 Mizoram                   -                         -                        -                                -    

20 Nagaland                     -                         -                        -                                -    

21 Odisha               272                       -                        -                                -    

22 Punjab                   -                         -                       23                              -    

23 Rajasthan                 918                 2,245                1,532                           308  

24 Sikkim                 210                       -                        -                               11  

25 Tamil Nadu             4,286                 6,799                2,335                           433  

26 Telangana               594                 1,683                1,981                           109  

  27  Tripura                  159                       -                        -                               17  

28 Uttar Pradesh             3,456                 4,675                   388                           814  

29 Uttarakhand                  35                      73                       2                             44  

30 West Bengal              1,084                    538                     19                             63  

31 Lakshadweep                  -                         -                        -                                -    

32 
D&N  Haveli and 

Daman & Diu  
                 -                         -                        -                                -    

33 Puducherry                  -                         -                        -                                -    

34 Andaman Nicobar                  -                         -                        -                                -    

35 Chandigarh                  -                         -                        -                                -    

36 Delhi                  -                         -                        -                                -    

      Grand Total          31,729               18,411             11,877                       4,359  
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